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Petition(s) for Special Leave to Appeal (C No(s). 8958-8959/2011
(Arising out of inpugned final judgnent and order dated 30/07/2010
in FAO No. 38/2010 and CM No. 691/2010 passed by the Hi gh Court of
Del hi at New Del hi)

RAKESH BALA ANEJA & ORS. Petitioner(s)
VERSUS

SMT. SUSHI LA BAJAJ Respondent ( s)

(with office report)

W TH

SLP(C) No. 8599/2011

(Wth appln.(s) for pernmission to file additional docunents,

perm ssion to file additional docunents, InterimRelief and Ofice
Report)

Date : 25/10/2016 These petitions were called on for hearing today.
CORAM :

HON&#39; BLE MR, JUSTI CE RANJAN GOGO

HON&#39; BLE MR.  JUSTI CE ABHAY MANCHAR SAPRE
For Petitioner(s) Ms. Charu Mathur, Adv. (NP)

For Respondent (s) Ms. Anushree Menon, Adv.

M. Vi kas Mehta, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER

Perused the letter circul ated by the counsel
for the petitioners.
Li st these matters after one week.
(Neetu Khaj uri a)
Court Master (Asha Soni)
Court Master



